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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR-
TANCE

REPORTED pISTRIBUTION OF A PRIVATE

FACTUAL REPORT ON DEEPENING CRISIS IN

INDIAN ECONOMY BY THg OFFICE OF THE
PRESIDENT OF THE WORLD BANK
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THE MINISTER OF FINANCE
(SHR] YESHWANTRAQ CHAVAN):
Mr. Speaker, Sir, the various reports
Appearing 1n newspapers regarding a
factua] report prepared for members
of the Aid India Consortium have
com¢y to the notice of the Govern-

nrent

We have checked with the World
Bank and we have been assured that
there 1g no substance in the report
that the office of thel President of
the World Bank had distributed the
report in question to newspapers.
What seems to have happened 1s an
unauthorised leakage, the worigin of
which is under investigation by the
World Bank.
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The paper was prepared in res-
ponse to a request by the Consortium
countries three years ago that World
Bank should prepare a study on
India’s debt situation and aid re-
quirements on a long term basis
This paper 1s prepared by the World
Bank and distributed to members of
the Consortium in connection with a
meeting of the Working Party of the
India Consortium scheduled to take
place 1n Paris in April, 1974 to dis-
cu.s the level and pattern of Con-
surtium support to India's develops
ment during the next and succeeding
vears. The specific purpose of the
puper 1s to help members of the
Consortium, appreciate the develop-
ment effort which we propose to
mount during the Fifth Five Year
Plan and to provide such resources
as they have been providing or can
provide in  future in freely usable
forrs to the maximum extent ossi-
ble
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“They were evidently dissuaded
from releasing the report during
the UP. elections lest it should

damage the Congress Party's
chances and Mrs, Gandhi's stand-
m“"

MARCH 13, 1974

Report on Indian Economy 196
by World Bank (C.A.)

wat g Ay ot awrE ¥ fe wmnm
FHTY gaTaTT A g8 ooy # w1E wary fear
a1 {% g7 & qg@ ywfaa g w7
W Ry vt g smfra i w & Earan
o9 ¥4 ¥ ¥ 9q %7 5 fery &
1 W A A W § A wIR 9T T
ozt ¥rhY, 57 A ow wY wEw AT
S qrva T arfE qar = @ fr arean

7T 7w 3 ) et aw agat w1 e
2, Sad ard ® X0 A ot ¥ qw owwr
gl

wgr a% fava dv &1 A 2
9z A€ A4 | F AT AAAT | UF A T
farm a7 ¥Fzra fow sfasfaa gt gay
migrsAi femr T M A g9 7
wfas w1 g 91T F1 fZar T &)
1973 %Y fama A= FT 77 W2 & H)
zH 7 F7T 7T & fF 370 FTiE 7 w97
faar a7 & AFAATTARI I GH WL F
ag W ¥z 71 8 fF wfaswlfas g &
1 wa & ad® A" Fliw FRr § 1
wfasfaa gfrmra ST A g uda g &
a7 #308 w9 vqT qAT @A § )
zrag § T food &7 99a7 58w 2
zq frgy & 21 @77 Faorg S & w7 w47
7€ ¥ ) uw 77 fF ored) gt A wafa
T BT 29 &1 AUV OF FLUS T Aqem
A&, AT G2 979 a1 ¥ /I AT gHTT
G W1 ¥ IEHT AW AT
v ey ) A 41 gAY AT g 3
f qredr oy & fao  faadh
wgraaT ® A1 wary fear war #
Il 500 FAF T A AT A5
dv arei v § B 1210 FOT
w7 ¥y yravesa £, OF e & vy
¥ forg WX gEt a9 & arei ¥ o gfe
gE & 99w & ¥ 9 & wwra By I
T 9T FAC @A & fag ot sarEr
fereft a7 s oY qaAlt | &% FIE
# aft s g o ¥ s fadeir



197 Distribution of PHALGUNA 22, 1895 (SAKA)
Economy by World Bank (C A.)

agrger & a2 ¥ A 9y feafa & wmw
HTHTT TAAT $F FaIT T4 F AT
oz & arL ¥ oY &€ 10 A 98 wrraAr
#1 & fF wron faeft @gvaer & o
A SN A SRR FTAZF ®TH
HTYHT W2Z BT T § A7 §OF & gy 71
=31 fear mar & A& AR fama
% T & #m udr faafasr fagd
FETIAT F ATL H T | AT F 1A
grfmidsFgmaa o &
ar? & it waTe frar mar # 9AE ary
7 T a7 goere ar gfatwr aar ¢
A ZW WaeA w47 G | §¥AT 50T
IWY "gwa § a1 gy & 7 gue faRen
meTae ¥ ATt ¥ ¥4 F =i g 9 gfg
31 7€ & A1 TET BT AT AFT § IwET
Favemrag aa Agr & fw 1210 %
=1 %1 qgEar wra &1 G srow
FomTg 3% & 7 A w7 qroay ?

= 7 £ & FIEwE ¥ gz Fony
fear a1 f &1 ¥ 11 7 A afg gf 2
2HF T IAE QI AT 0T qr Ay
¢ suw F41 {97 U aE SAF AmHA
ft 7aT & | UF gATA IFiA ag famrar
i q2twaw 9@ &7 14 I, fawlaq
Zw w1 wiwwfos ¥w &4 &1 fyer 7
qF ®IE AOET AW A0 FRIA
gqusA 1 wrea gfawfas T ¥ fawmm o
T W W | FAT EH TLZ W AT AT
w9 T ST § | AT e & 9y e
& Su% WY §8 1 a@ & T faear @
i A1 & G2 FA AR XN £ I7H I
wiwsfaq Wi ®1 47 wgar qam
X Iwk fae & &< & AT | T 5t
arer dur WOk T W § W FT A
waw, gan, €07, T wfz, wr ew
T g AT ARG AaNagE & 7
afx ¢ qT@ 1 FAST T4 AT ¥ AG
fava &% ¥ wow 0 A1 faewr 5 ¥
Fg@W ¥ wW w7 gEwT o e

Report on Indian 198

T FHT FTT TLFT R T SEaPF7T
PITR AR AN ATATIWMT ET R

MR. SPEAKER Mr, B. V. Naik, I
am not allowing you. But a word of
what you say will go on record.

SHRI YESHWANTRAO CHAVAN:
The hon Member has again made of
reference to official leakage by the
World Bank ] think I have explain-
ed the position 1n my statement
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As far as the report is concerned,
it 15 a confidential 1eport of the
World Bank and 1 cannot afford to
agree to lay 1t on the Table of the
House

SHRI ATAL BIHARI VAJPAYEE:
(Gwalor): Have you got a copy of
the report?

SHR]I YESHWANTRAQ CHAVAN:
Of course.

I have explained what 15 the pur-
pose of thig report. The purpose of
this report 1s to help the Ceonsoi-
tium countries, with whom we will
be discussing the question of aid,
relief of debt, etc, some time in the
month of April in Pans It 1s, really
speaking, some sort of aid-memoire
givan by the World Bank to thcse
countrres to find out the balance of
payments positron, the economic
development of India and its re-
quirement 1n the Fifth Five Year
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Plan. This 1s, really speaking, the
purposit of the report. This 18 all
that I can say at the present
moment,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Why do you try to
hide 1t?

SHRI YESHWANTRAO CHAVAN:
It 1s not a question of my hiding 1it.
It 1s a question of World Bank hd-
mg it It 1s their confidential ree
port. I cannot lay it on the Tawvle of
the House.

SHRI PILOO MODY (Godhra).
What about the report in the Times
of India regarding persuading them
not to release it, before U P. elec-
tions?

SHRI YESHWANTRAO CHAVAN
Nobody has persuaded anybody to
publish 1t or not to publish it before
the UP. elections because this report
has nothing to do with the U.P.
elections.

ot wg femdr - fEet oft g7 a7
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T W F Ak 71 fEg aar g
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Tg WA WEA & WA & A7 q 27
e wgraaT ¥ ar? 7 @Y @ W IAF
R H g mrafafen g e &
foura #1 #at1 arw | AT F AT
g wmoer WA sfafwar aarr aifeg

SHRI YESHWANTRAO CHAVAN:
1 seek guidance from you.

My main point is one of procedure
If the hon. House wants to discuss
the question of foreign exchange re-
quirement projections made in the
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Fifth Five Year Plan, certainly, the
House is entitled to know about 1t
and it can separately discuss that
matter. But, if vou are discussing
this question in connection with the
contfnts of this report, I have my
limitations and I cannot discuss the
contents of this report.

sft uy fomdr . 7t g woft avw
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MR. SPEAKER: I think the Minis-
ter 1s perfectly rght.

SHR] YESHWANTRAO CHAVAN
It 1s very difficult to make any long
term projections with any precislor
as things may be changing and so
these exercises are|l naturally made
from time to time I cannot say

st 7y femd ¥ as ¥ fefa

77 \e1d 4FrET, FWT AT TAAT AT
s g faemgt?

MR. SPEAKER He has taken up
the position that so far as this report
15 concerned he camnot give out
anything concerning that or that he
is not in a position to do so But,
if you want to have information on

the subject, there 18 a separate occa-
sion for that.
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SHRI PILOO MODY: There 1s a
point here.

There 1s something which appeared
in the newspapers. This is not con-
fidential to anybody. It is public
property. It 1s the newsDaper report
that Shri Madhu Limaye wisheg to
discuss. The report goes on to meke
certain allegations. The Minister
cannot merely say that the Finauce
Mirnustry 1s totally ignorant of wnat
has been published in the papers re-
garding a report which it considers
so important that it should be kept
confidential. Therefore, what has
appeared in the newspapers should
at least be discussed without any
inhibition.

MR. SPEAKER.: The Mimster
takes up the position that it 15 g con-
fidential document even 1f it has
partly been reported, and he will not
put himself in that position. Is it
correct?

SHRI YESHWANTRAO CHAVAN:
Yes, Sir.

SHRI PILOO MODY: Tomo!row
he may say that the Times of India
is a confidential document.
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SHR] YESHWANTRAO CHAVAN:
How does 1t arise out of this question?

MR. SPEAKER: That is what I am
telling.

I can allow a separate question.
The hon. Member may bring it and
I will send it to the Minister.

+t wy_ fer@ orsuw wERE, @ @1
asT HTY g1 @7 & | wifa ag i
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MR. SPEAKER: He is agreeable,
if you ask separately.

SHRI JYOTIRMOY BOSU: S8ir, 1
want a ruling from you. The hon.
Minister said something which is of
great importance. Here is a docu-
ment which has received much pub-
licity, which concerns the Goverrs
ment of India. That document he is
reluctant to lay on the Tablc of the
House, Sir, I am sorry to repeat
myself. Here is a document which
has recelved publeity in the world
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presg and in the national press and
the document involves the¢( Govern-
ment of India. What is it that is
standing in the way for him to lay it
on the Table of the House? 1 cannot
understand this. This is contempt of
the House, Sir..

MR. SPEAKER: You are an ex-
pert on this, in bringing out the
documents, you can use that instru-
ment in the case of the World Bank

also.
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SHRI YESHWANTRAO CHAVAN:
Sir, that question will have to be
addressed to the Petro Chemicals

Ministry.

ot vy fomd & fagelt wgraen
o forerer & At ¥ vy @ E ) Ay
ag w § 1 faeft qEr W AHer €
& A% WAT § | WO HEET, WU G
ag W, @ qd AW @I WA
TEAT | AT AL WEETS FT oA
@ § | wel wgEw w §Uw ¥ Wiy
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SHRI SAMAR GUHA (Cantai):
Bir, we are faced with a very pecu-
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liar situation. The hon'ble Minister
says he has received an advance re-
port of the World Bank on aid
requirements of India and he has also
admitted that it is a confidential
document. Some of these news items
have appeared in the papers, espe-
cially, 1n the Times of India. I am
in a peculiar position, Sir. You
have admitted the Calling Adttention
Motion. Questions can bc asked,
For each and every question if he
says, this is of a confidential nature,
I cannot just discuss it. I just want
to know how is it that these news
items percolated in the newspapers?
They tried to esscertain about 1t from
the World Bank Authorities and
these World Bank authorities say that
it is not an authorised version and
they are trying to find out how
leakage was done. So, it is a very
difficult thing for me to ask a ques-
tion in these circumstances FBut let
me put a question, and let me try if
I can extract something from the ins-
crutable Finance Minister. My first
question 18 this. Does the Govern-
ment of India consider the World
Bank report as being helpful to India
or unhelpful to India?

SHRI PILOO MODY: It has to do
with truth, not with help.

SHRI SAMAR GUHA: 1If it 1s a
helpful report, whether any advance
publicity, either due to leskage or by
manipulation op the press highlight-
ing certain aspectg of the important
issues involved regarding economic
development of India, had done any
harm to this country or not? In the
Times of India Report—not in the
Indian express report~—they tried to
attribute some motives 1o the office
of the President of the World Bank
In vicw of all these things, I think,
it is necessary for the hon Minister
to clear up those points. Mr Mc
Nemara after he became the Presi-
dent of the World Bark has proved
very heipful to thq underdeveloped
countries. After he became President.
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he doubled the quantum of LD.A.
assistance to the poor countries. To
India, 40 per cent of the ID.A
assistance has been given.

In 1973, the quantum of 1D A. assis-
tance amounted to Rs. 430 crores
In the last two decades, India had
never received such a huge guantum
of foreign ad.

MR. SPEAKER 1 am inviting your

atlention to the main motion and
not to Mr McNamara and other
things.

SHRI SAMAR GUHA: The entire
question relates to him.

SHRI PILOO MQDY: You mght
Pe aware that Mr, McNamara 1s the
President of the World Bank and 1
1s s report we are discussing

SHRI SAMAR GUHA: It 1s also
reported in the press that the House
of Representatives tried to curtail
the U.S. quantum of aad to IDA
Mr. McNamara by gomng out of the
accepted track took unusual mea-
sures He vehemently criticised that

In view of that, 1 consider that our
Government should make the posi-
tion clear. We should not rub the
sentiment of the World Bank in the
wrong end. From the World Bank
only we can expect a certain helpful
attitude and also a certan help for

our foreign exchange through the
assistance of Consortium.
In view of this fact, 1 want to

know from the Government whether
the reports that have appeared in
the Press are the correct versions of
the portions of the World Bank
Report submutted to the Government
of India where it has highlighted a
serious economic crisis, particularly,
on the food front which may develop
in India.

Secondly, it is also stated that the
Tupee trade between India and the
Communist country is not helpful to
India. The words used are—it is the
negative aid transfer. It is alse
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stated that the estimate made 1s about
five  billion dollars of foreigr. ex-
change. If India gets this much of
foreign exchange during the Fifth
Plan period, 1t will be too 1nadequate
The estimate of the World Bank is
12.1 bilhon dollars of foreign ex-
change which would be required by
India. When this estimate was made
by the World Bank, at that time, the
crude price did not jump up abror-
mally so high In view of this fact
also, I want to know from the
Government whether 1t 1s a fact or
not that the Government has re-
ceived the World Bank Report and
whether the newspapers version of
the report claiming as the World
Bank Report 1s correct, If not, what
is the correct version of the Report?
Has the Government received the
1epoit from the World Bank? If not,
the reasons therefor

During the Fifth Plan period, the
assistance from the World Bank for
India will be of the order of ten
bilhion dollars on food import

to
avold a serious crisis. Would the
Government tell us whether the

rupee trade between India and the
Communist country i1s against the -
terest of India and would it tanta-
mount to negative aid transfer from
the Communist countries? If so, the
reasons therefor,

Also T want to know whether the
Government agrees with the assess-
ment of the World Bank that five
billion dollar foreign aid during the
Fifth Plan period 1s too inadequate
and, 1n realty, India will require
more than 121 billion dollars If
not, the reasons thereof.

Lastly, I want to know whether the
leakage of some of the facts of the
Report have created any adverse
effect on the aid-giving consortium
countries

SHRI YESHWANTRAO CHAVAN'
The hon, Member has gsked me some
general questions, Possibly, they
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relate to the Calling Attention Notice
Ons 15 whether the Woild Bank
Report 18 helpful or not We are
examiming and studying the report
and I cannot explain the view aoout
the Report Whether it 1s helpful or
not will be judged by the effect that
we ultimately have an the discus-
sions at Paris I cannot say whether
it will be helpful or not As far as
the attitude of Mr McNamara 1s cun-
cerned it has been useful and syms
pathetic to the developing countrics
including India

Sir, the other questions relale
again to the contents of the Report
and I am sorry in the light of what
we have dceided just now I do not
thunk [ can express any View

SHRI SAMAR GUHA Sir, I had
raised the point whether those re-
ports represent the correct version of
the Report incorporated in the Annual
Report of the World Bank?

MR SPEAKER He wants to
know so far as the report which has
appeared 1n the Press whether it Is a
correct part of that Repoit or not

SHRI YESHWANTRAO CHAVAN
It 15 very difficuit for me to give
any opinion on that because he wants
opiuon  (Interruptions)

SHR] SAMAR GUHA Sir the
Government has admitted that they
have received the Report of the
World Bank The Report of the
World Bank 1s in the possession of
the Government In the background
of that certain reports appeared 1n
the Press Government have admit-
ted that it 18 leakage of the Report
If 1t 1s 8o, it 15 my pertinent question
whether those reports which  ap-
peared 1n the Press are a correct ver
sion of the portion of the Report of
the World Bank or not?

st wy fewd : wone warer, fae
aat ot F wer ot gw At A AW
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SHRI JYOTIRMOY BOSU: We
want your ruling, Sir,

MR SPEAKER Here 1s the rulng
given by my predecessor on 26th
February, 1965

“The Governme¢nt cannot be com-
pelled to admit or deny the coriect-
ness of any alleged copy of docu-
ment classified secret or confiders
tial It 1s necessary for the Member
who quotes from the document to
certify that he has verified from
his personal knowledge that the
document is true”

It 1s for you to venfy

wt wq famg - F o & fvir 91
A1y AT 2 T2 ) AT syEEAT AT
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W WA W FT WIS T
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The World Bank's report is confi-
dential for the Government. Govern-

ment want to keep that as coonfhden-
tial.

SHRI MADHU LIMAYE: This is
not the Government decision.

SHR] PILOO MODY: Tomorrow,
a secret CIA report may come to
the hands of the Government. Is it
bound to keep it a secret?

SHRI JYOTIRMOY BOSU: On a
point of order. I have made a sub-
mission already that on what the hon.
Finance Minister has stated, we are
waiting to hear from you your ruling
or your observation or whatlever it be.
Now, you have read out an old ruling
given by your predecessor, Sardar
Hukam Singh. I can also quote it
from memory.....

MR. SPEAKER:
ruling.

It is not an old

SHR] JYOTIRMOY BOSU: Kindly
tell us how that ruling is relevant in
this case. Here, Shri Madhu Limaye
or Shri Samar Guha is not laying
anything on the Table of the House.
So, they are not required to authenti-
cate it. They are only talking about
the press report that has come out
which the Finance Minister has stated
to be correct.

SHRI YESHWANTRAQO CHAVAN:
No; I have not said that.

SHR1 JYOTIRMOY BOSU: He
said that it had leaked out. It is on
record. Let the tape be examined.
He said that the information had
leaked out. and it is on record. It
has received full coverage in the in-
ternational press and the nstional
press. So, how it that this House
could be kept In darkness, when the
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whole world is talking about it?
Are we living in the harem of this
Government?....
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SHRI SAMAR GUHA: That ruling
is not applicable in this case.

SHRI MADHU LIMAYE: The
case in which that ruling was given
has to be distinguished from the pre-
sent case. (Interruptions).

MR. SPEAKER: lLet hon, Mem-
bers please set down. Let them not
come tp a clash for nothing....

SHRI SAMAR GUHA: My point
of order is this. You have quoted a
ruling. In my opinion that does not
apply to the present case.

Firstly, the document in question
is not a document of the Government
of India. So far ag the rules are
concerned, the specifically refer to
documents which concern the Gov-
ernment of India only. Secondly,
my submission to you is this. What
are we discussing today? What is the
nature of the calling attention? The
nature of the calling-attention is the
leakage of certain news. Unless we
know the veracity of the news and
what the news is, how can we dis-
cuss about the leakage? How can be
discuss what effect it will have? You
have already admitted the callings
attention on the basis of the document
itself. Therefore, it is very important
and very pertinent....

MR. SPEAKER: I am not at all
prepared to go beyond the ruling that
hag already been given.

SHR] SAMAR GUHA: How could

jt be classified as secret? You can
ask the Government.
MR. SPEAKER: Let the hon.

Member sit down. Let him not exert
too much over this. He has already
taken a lot of time.
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SHRI SAMAR GUHA: Govern-
ment are bound to come out with a

statement” whether it is correet or
not.

MR. SPEAKER: The ruling....

SHRI N. K. P, SALVE
May I have half a minute?

MR. SPEAKER: So the practice

in future should be that when a mem-
ber gets up, the Speaker should sit
down!

SHRI N. K. P. SALVE: 1
requesting you.

MR. SPEAKER: You are a lawyer
yourself. How do you know what 1
.am going to say? God help this
House ! What is this going wrong
with these people?

(Betul):

am

This matter was raised in the House
.of Commons in the UK. on 25th
February, 1946. When a member
quoted from a secret protocol, the
Foreign Secretary, Mr. Eden, made
‘the following observation. Some pro-
tocol was involved in which other
powers may have |been concerned
and they were asked to give tiheir
ruling. This was one of the bases
on which a ruling was given by Shri
Hukam Singh.

SHRI JYOTIRMOY BOSU: On a
point of order, arising out of what
you have said. This is neither a pro-
tacol nor jis there another sovereign
power involved in it....

weus wgrw : wr§ A3 fam 17 o
®( AT AT ST TN W AT § T
#r wgm aN FGEF)

SHRI SAMAR GUHA: May 1
make a submission? The discussion
on this call attention can be suspend-
ed. I request you to give thought
over the matter and give a considered
ruling afterwards.

MR. SPEAKER: 1 have already
very well thought over the matter.
1 am very clear about it, clear like
-anything.
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SHRI SAMAR GUHA: On a point
of order again. How is the issue of
protoco] relevant here,

MR. SPEAKER: No, no.

SHRI JYOTIRMOY BOSU: I want
to make a submission.

MR. SPEAKER: No,

=t wiwT Tuw fog (¥9Q) @ wem
LT, R WA T NH § ...
MR. SPEAKER: No.

my permission to speak.
allowing you.

Nobody has
I am not

Please sit down.
about it.

I am very clear

SHRI JYOTIRMOY BOSU: On a
point of order,

MR. SPEAKER; No point of order.

"I AR A AITT 93 A § AT
THA FTYFA AN | ZT AT ITFT &
¥ 1 WO FT QU &ET A1 ®AT 97
F¢ o qudr & foew o1 adr a1 2 7 aww
T AT |

ot wy fomy  werer wdmm. q@
g favig g e T, oA za %
faihg % |em T FT TR

(Shri Madhu Limaye then left the
Houge.)

SHRI JYOTIRMOY BOSU: 1t 18
not relevant at all,

MR. SPEAKER: I am so sorry.
Do not question the ruling of the
Speaker.

DR. KAILAS (Bombay South):
Whether it is relevant or not is to be
decided by you, Sir, and once you
have decided that it is relevant, no
further question arises.

SHRI SAMAR GUHA: On a point
of order. Just now you mentioned
about the origin of that ruling. In



213 Distribution of PHALGUNA 22,

your statement, you have said that

this ruling relates to a protocol bet-
ween two states....

MR. SPEAKER: No, no. That
was quoted in the ruling. Then the

ruling was given. ] have quoted the
ruling.

SHRI SAMAR GUHA: It relates
to determining the relations brtween
two sovereign states. Here the rela-
tion between the world Bank and the
Government of India is not a proto-
col of that type or any relation bet-
ween two Soverelgn states. There-
fore, that ruling does not apply in
this case.

MR. SPEAKER: Please sit down.
The report of the World Bank is con-
fidential and the Minister has to keep
that report confidential and he cannot
be compelled to give that informa-
tion. On this the rule is very clear.

SHRI NARSINGH NARAIN PAN-
DEY (Gorakhpur): That is very
correct.

SHRI JYOTIRMOY BOSU: On a
point of order arising out of what
you have said. Thdre are two things.
1 have pointed out that the earlier
ruling of Sardar Hukam Singh does
not apply.

MR. SPEAKER: There are a num-
ber of others, not one.

SHRI JYOTIRMOY BOSU: They
are not producing any document here
which they claim to be genuine and
which they did not authenticate.
That can be ruled out. The second
thing is, as the Professor has said,
that there is no protocol involved
here. The world press has got hold
of it. Why should we be prevented
from having a look at it? You should
make a suitable observatibn on this.
Otherwise, this House will become
supine.

MR. SPEAKER: Shri Savant.
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Order
Savant,

please. Shri Shankerrao

SHRI SHANKERRAO SAVANT
(Kolaba): Sir, from the hon. Minis-
ter's reply, it appears that the report,
whatever be its content, was made
with good intention of giving India
the much-needed help duringz the
Fifth Plan period. What is really
objectionable is the method of its
unauthorised publication. The food
requirements of India may have been
correctly stated or may have been
exaggerated in the report. Everybody
is entitled to hold his own opinion
about it. Bot it seems—

MR. SPEAKER:
question?

What ig your

SHR] SHANKERRAO SAVANT: 1
am coming to it. Only twe years
back, India stopped the import of
foodgrains and it has more or less
reached self-sufficiency.

MR, SPEAKER: Mr. Savant, have

you brought it ready-made from
home?

SHRI SHANKERRAO SAVANT: 1
am giving the points.... (Interr ip-
tions).

MR. SPEAKER: You may ask a
question. These are matters over
which I have given my ruling.

SHRI N. K. P. SALVE: Sir, I
submit it is very unfair. Before
putting the gquestions certain intro-
ductory comments are allowed to
every Member.

MR. SPEAKER: 1 have already
over ruled such observations, You
may ask a direct question about it.

SHRI SHANKERRAO SAVANT:
Whether it is correct or incorrect, the
intention is good, becguse the report
is meant to give aid to India during
the Fifth Plan perlod. Evew suppos—
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ing there are incorrect slatements.
the Finance Minister 1s right in say-
g that the contents of the report
cannot be discussed, because ultima-
tely it is on the basis of this report
that we will have to fight in Paris
to get aud for India. (Interruptions).

MR. SPEAKER: Trymng to cxcel
each other.

SHRI SHANKERRAO SAVANT.
The press has given lurid publicity
1 am quoting from the Twmes of Indwa
which says that the World Bank 1is
annoyed with India for its lack of
earnestnckss 1n meeting the crisis both
n regard to food and oil. Of coursc,
this type of heading ought not to
have been there, and it 1s that which
naturally exercises our mund. It 1s
thus clear that the report is meant to
be used for political purposes and not
for siding India in her preseni ecn-
nomic difficulties

Will the Finance Minister put in a
strong protest about this kind of use
of the report to the World Bank and
to the persons who leaked the 1eport
to the press?

MR SPEAKER: 1 can deal even
with Shn Madhu Limaye but not this
gentlemen!

SHRI YESHWANTRAO CHAVAN:
1 am supposej to make a reply about
what? Ultimately we will be re-
quired to put our case in Paris,

MR SPEAKER: You must be
more considerate to your own Mem-
bers.

SHRI BHOGENDRA JHA: With-
out beating about the bush, I pro-
ceed from the factg that the report
has leaked out is correct. The writ-
ten gtatement of the Finance Minister
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makes it abundantly clear that what
has leaked out 18 the correct position
of the report which 1s confidential.
So, on this pomnt no question need
be asked, That 1s abundantly clear
from his reply. (Interruptions).

MR. SPEAKER: As a question

SHRI SAMAR GUHA: The Call-
g Attention motion has become a
joke.

MR, SPEAKER: The rule is such
that when you quote that, you wall
have to give a guarantee, you will
have to give i1t 1n wniting Now, you
are asking the other side to give 1l

SHRI BHOGENDRA JHA (Jaina-
gar): The dangerous aspect of this
leakage 1s that in the background of
the US decision to eslablish itg war-
base in the Indian Ocean and in the
background of-—(Interruptions)

AN HON. MEMBER: The word**
should not be allowed to go on record.

MR. SPEAKER: This remark will
be expunged. Prof. Samar Guha has
no business 1o interrupt the Mem-
ber. I did not call him Nothing
will go on record, All such remaks
will not go on record

SHRI BHOGENDRA JHA: In the
background of the declaration of the
U. S. Ambassador to rename tre
Indian Ocean as some other sea and
the sending of the US atomic warship
to the Indian Ocean, and the leakage
nf this report at this particular
juncture when we are seeing food
riots in several parts of the ccuntry,
I wanl to know whether the Govern-
ment of India have themselves sub-
mitted anything of this sort or
approached the World Bank, because
the World Bank is dominated by the
Government of fthe United States?
Are they making some sort of

«*Expunged as ordered by the Chair.
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approaches or leakages of this sort to
make us give up our declared cbjec-
tive of self-reliance, because the
leakage gives a blow to out objective
of self rehance and it 15 trying to
help the forces inside the country
and also outside, those who are
against India becoming self-relmnt
In this background I want to know
whether the decision that we will
have to mmport two million tonnes a
year, and ten million tonnes in thec
next five years, and that 121 billion
dollars and not 5 bilhion dollars in
terms of foreign exchange would be
required, has becn there Is the
Government considering some such
thing, end has 1t given some such
hint to the Government of the United
States that 1t 1s going to change its

policy of self-rehance? Is 1t a fact
or not?
Secondly, the World Bank had

leaked out the report, particulaily
when the Government 1z hesitant 1n
enforcing wholesale take-over of the
wheat trade

Again, there are rumours that the
Government 1s going to surrender to
forces mnside and outside the country
who want laissesz faire 1n the
vountry, so that the starving people
will have no other option but to come
out mn the streets Insuch a back
ground, I would Ihke to know
whether the leaked-out report 1s
gomg to act as a pressure on the
Government of India to give up the
policy of feeding our people on the
basis of controlled prices, to hold the
price line of essential commodities
particulerly foodgrains I would like
10 know the Finance Minister's view
as to whether 1t is going to act as a
pressure on the Government of India

Thirdly, as 1t has been made out,
the report did not come out during
the UP elections Naturally, if it had
come out at that time, people would
have become more curious about it
and this would have encouraged the
forces inside and outside the country
‘who are in favour of such estimetes
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and such asscssment of the Indian
situation o1 who are in favour of such
policies  But 1t has been leaked out
at a ttme when we are having trou-
bles in Gujarat and other parts of
the country I would like to know
whether the Government of Inda 18
going {o prolesy 1o the World Bank,
and tell them that suitable action
should be taken from whichever
quarter the repoit has leaked out
and that the action taken in this
regard should be made known to the
Governmeni of India These are the
three questions, on which, I would
Iike to haie the Finance Minister’s

reply

SHRI YESHWANTRAO CHAVAN
As far as the last part 1s cocerned,
whether this leakage 1s bemng used
as a pressure on the Government of
India to influence its policies, I can
assure this hon House that such
leakages or any other leakages what-
ever may be the motivation, will not,
be allowed to 1influenca the policies
of the Glovernment Planning is to
be undertaken with the approval of
Parliament and we will cettairly stand
by the principles of self reliance I
can assure the hon House that there
1s no question of ourselves getting
alarmed As far as the question of
protest 1s concerned they are them-
selves making investigations about it
We have made certain enqunes If
there has been leakage from the offi-

cial side  certainly, we would have
lodged a protest But, at the present
moment when investigalions are

going on, it will be premature to fav
whether we are going to protest or
not

SHRI BHOGENDRA JHA  They
have made an estimate that India
will require 2 million tonnes of food-
graing a year, over the next 5 years
and that the countrv’s foreign ex-
change requirements would be of the
order of 121 billion dollars during
the next 5 years 1 would like to
know whether the Government of
India agrees with that estimate
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SHRI YESHWANTRAO CHAVAN
Whatever projections we have made
in our Plan document, if at all they
have to be revised, they will be
revised by us in the Planning Com-
mussion  Therefore, when we have
not done the exercise, how can I give
any opinion about it” But, I can say

that our basic policy remains the
same

SHRI BHOGENDRA JHA But,
they have made out a report

SHRI YESHWANTRAQ CHAVAN
What can I do?

SHRI R S PANDEY (Rajnand-
gaon) When I saw the news item
in the Times of India yesteiday I
was very much agitated I am not
very much concerned about the leak-
age The hon Finance Minister has
correctly replied that investigations
are gomg on and that he will be
mnformed Sir it 1s not 4 question of
leakage If, as a result of the leak-
age, a glorioug picture had come out
wbout the situation in India, we
would not have been exercised very
much about i1t The important and
very pertinent question 1s, the con
tents of the report, which deals with
the food position, the fertiliser posi-
taon, foreign exchange position Five
Year Plans etc that this country has
become bankrupt, i1t has not been
able to become self-relmnt and that
we are a helpless people Individuals
Lke me are agitated over the con-
tents of this report Since the report
1s confidential—it may be true or may
not be true,—it 15 very difficult for
me to put any question. Sir, when
you are gomng to participate in the
meeting 1n Paris some time in April,
you should convey the feelings of the
House that this kind of unchartable
remarks, which damage the pers)-
nality of our sovereign country will
not be tolerated and that people of
India are very much agitated over 1t
If 1t 1s confidential, T can put the
question confidentially and I would
like to have the answer also confiden-
tially

of Visitors

SHRI YESHWANTRAO CHAVAN.
I have no answer to give

MR SPEAKER: Papers to be laid
on the Table

SHRI JYOTIRMOY BOSU: Sir, I
have given notice of an adjournment
motion Out of 168 MLAs in the
Gujarat Assembly, 84 have already
resigned What 1s stopping the Gov-
ernment from dissolving the Legisla-
ture” Apart from giving the adjourn-
ment motion, I have also written to
the Speaker Sir, I would hke to
have your observation Why 1s the
Government sticking to the same
position?

MR SPEAKER You had a discus-
sion on this subject

SHRI JYOTIRMOY BOSU The
Home Mimster was expected to mahe
a statement covering this

MR SPEAKER This matter was
raised in the debate

1317 hrs

RE ALLEGED PREVENTION OF
VISITORS FROM MEETING MEM-
BERS OF PARLIAMENT—contd
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